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[Shri S. Viduthalai Virumbi] (iv) Grant of 
bad-climate allowance, winter allowance and 
project allowance wherever admissible to 
Departmental employees (in a proportionate 
manner). 

(v) Modification of the only penalty of 
dismissal and introdouction of less severe 
penalties also such as censure, etc. 

(vi) Change of nomenclature "Extra-
Departmental" as "Auxiliary Postal Service". 

But surprisingly recommendations of the 
Savoor Committee have been thrown into the 
dustbin of the Department. Under these 
circumstances, Labour unions served a notice 
of strike in May, 1987 but' a settlement 
holding out promise was reached within a 
week i.e., on 11-7-1987 and the strike call was 
withdrawn. However, the principle of pro-rata 
wages has been rejected. \ 

I, therefore) request the present 
Government to invite the labour union leaders 
of all shades including the Labour Progressive 
Federation, labour wing of the DMK to 
discuss and decide to absorb EDA employees 
as group D and group 'E' of the Postal 
Department as applicable and to find out a 
solution to other important issues such as 
promotion, payment of pro-rata wages, 
provident fund, family pension, leave with 
pay, gratuity, group insurance scheme and 
other related issues of the EDAs. 

I hope the present Government will solve 
the problem of EDAs once and for all and 
relieve them from the bonded labour system. 
With these words, I conclude. 

Demand for allocating more funds for 
Nadiad-Bhodasa Rail Project 
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SHRI JAGESH DESAI (Mahara-rashtra); 
Madani Deputy Chaixman, I associate myself 
with Mr. Mirza Irshadbaig. For so many 
years it has been like that. (Interruptions). I 
am sure that the Railway Minister will look 
into    this.  (.Interruptions). 

THE DEPUTY CHAIRMAN: Generally 
you don't react. You may reply if. you want. 
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Government's move to close novadaya 
Schools 


